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wirgaw NOTIFICATION
w4 faeelt, 28 TATEE, 2011 New Delhi, lhc 28th November; 2011
" W-12026/4/2011-We.-1 (FaA.) —<af, _ No, A- 12026/4/201] Admn. | (LAY—The Presidemt

i fafy g & o T 9, qﬁﬁﬂ T s feumt is pleased to appoint Shri N. K. Nampoothiry, ILS,

R . . Additional Secretary, Legislative Department, Ministry of
Torsm, ot iR =1 e Eﬁ T 25 HHE, 2011 Law and Justice, as Special Secretary, Department of Legal

st 4 fafvr v farsm, farftr s = wera & sergfora Affairs, Ministry of Law and Justice w.e.f. the-afternoan

g ofe & = W Frgmm aw € of 25th November, 2011 against the newly created post.
. &, T, Wy wige T oty TaEEn () M. K. SHARMA, Jt. Secy. and Legal Adviser (Admn.}
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